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HIGH COURT OF HIMACHAL PRADESH, SHIMLA
NOTIFICATION

Shimla-1, the 9th May, 2006

No. HHC(Rules)22(29)/84.— In exercise of the power conferred upon him under sub-

"h.'lon (10) of Section 11 of the Arbitration and Conciliation Act, 1996, the Chief Justice of the High
Court of Himachal Pradesh makes the following Scheme :

i Short title— (1) This may be called "the Appointment of Arbitrators by the Chief
Justice of Himachal Pradesh High Court Scheme, 2006". ;
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